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(b) Docs not arise in view of the ar.swer 
to clause (a) above. However. every request 
for dehiring is examined and decided on 
merits. 
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Visit ofU. S. Senators to India in Connection 
with Problems of Bangia Desb Refugees 

3290. SHRI H. M. PATEL: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to sta te: 

(a) whether some United States Senators 
recently visited New Delhi and met the Prime 
Minister in connection with the problems 
of Bangia Desh refugees; and 

(b) whether as a result of their visit to 
India the attitude of the United States. State 
D~parlment towards the Bangia Desh pro-
blem has undergonc any change? 

TBE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SBRI SURENDRA PAL SINGH): (a) 
Senator Saxbe was in Delhi on April 7-8, 
Co'lgressman Cornelius E. Gallagher, Chair-
man of the Asia" & Pacific Sub-Committee 
of the US \-louse Foreign Relations Com-
mittce. was in India from 2nd to 4th June. 
He called on the Prime Minister on June 3. 

(b) Senatm S"xl,e, on his return made a 
strong statement in the US Senate on May 
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. 11.' Ii.: is IIlso the w.sponsor qf SeRate Con-
current Resolution urging suspension of 
US military assistance to Pakistan until the 
conflict is resolved. 

COlllressman GaJlaaher on hili rewrn. 
made v~ry obj~ctive and strong ~:ltements 
and moved an amendment in the House of 
Iilcprescntatives to the Foreill1 Assistance 
Act pf 1961 se.;:kina: to "suspend all aid to the 
Govt. of Pakistan until international inspec-
tion team. Imvc ascertained that Pakistan 
is cooperating in allowina lhe situation to 
return 1\.) reasonable stability in East Pakistan 
and th~t as far a6 feasible, refugees arc being 
allowed to return from India to reclail1l their 
lands and propenie&." 

Deploym<llt or Short or Medium Range 
UttuW PHIIed CIHese Mialles ill Tibetan 

or Sinldllllll Kesi_ 

3291. SHRI SHYAMNANDAN MISH-
RA: Will the Minister of DEFENCE be 
ple860d to state: 

(a) whether Government have any infor-
mation about the deployment of short or 
medium range liquid fuelled Chinese missiles 
in Tibetan or Sinkiang regions; and 

(b) if so, the steps Government have taken 
to counteract the threat to the cities in the 
Indian mainland 1 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM): (a) and (b). Govern-
n1<:nt have no information about the deploy-
ment of short or medium range liquid fuelled 
Chinese missiles in Tibetan or Sinkiang 
resions. 

Scbeme to Fight T. B. Menace 

3292. SHRI JYOTlRMOY BOSU: Will 
the Minister of HEAL1H AND FAMILY 
PLANNING be pleased to state: 

(a) the latest statistics relatins to the 
number of persons sufferinll from T. B. in 
each State; 

(b) the total number of T. B. beds in 
Governmcnt owned and GOVerMment 
financed hospitals lind clinics as in 1960-6\ 

nad1970-71; 

(c) the factors responsible for the increase 
in I he number of persons suffering from 
T. B.; and 

(d) the long-term and short-term schemes 
of Government to tight this menace? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHIU D. P. CHOTTOPADH-
YAYA): (a) and (b). The information is 
being collected and will be laid on the Table 
of the Sabha. 

(c) The increase is morc of apparent 
nature and factors responsible are: 

(i) Rise in population. 

(ii) Expansion of facilities at the various 
health agencies for diagnosis and 
treatmcnt of the diseases. 

(iii) Awareness among the Public re-
garding availability of facilities for 
treatment of disease. 

(iv) Decrease in the mortality rate of 
T. B. Cases. 

(d) There is a National T. B. Control Pro-
gramme in the IV Five Year Plan is a Cen-
trally sponsored scheme with 100 % Central 
assistance. It provides for establishment/ 
upgrading of one District T. B. Centre in 
every District equipped with X-ray and 
Laboratory equipments and staffcd with a 
team of Medical and Para-medical personnel 
specially trained at -the National Tubercu-
losis Institute, Banaalore. The District T.B. 
Centre provides preventive BCG Vaccination 
and diagnosis and treatment of patients 
through the net work of peripheral health 
institutions, thus extending preVentive, dia-
snostic and curative services to the patients 
as near to their homes as possible. 

In addition, Voluntary T.B. Orllanisations 
in States/Union Territories are supplied 
anti-TB druas free of cost. 

Setttng up of a Salalk SahooI in Kerala 

3293. SHRIMATl BHARGAVI THAN-
KAPPAN: Will the Minister of DEFENCE 
be pleased to state: 

(a) whether Government have considered 
or propose to consider to set up a Sainik 




